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versions) published in Notifica-
tion No. G.SR, 39(E) in
Gazette of India dated the
24th January, 1976, under
section 159 of the Customs
Act, 1962, [Placed in Library.
See No, LT-10249/76.]

(2)A copy of Notification No.
G.S.R. 76 (Hindi and English
versions) published in Gazette
of India dated the 17th
January, 1876, issued under
the Ceniral Excise Rules,
1944, together with an ex-
planatory memorandum.
[Placed in Library. See No.
LT-10250/176.]

ANNUAL REPORT OF KHA4DI AND VILIAGE
INDUSTRIES COMMISSION, BOMEBAY FOR
1973-74 AND A STATEMENT

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. P.
SHARMA): 1 beg to lay on the
Table—

(1) A copy of the Annual Report
(Hindi and English versions)
of the Khadi and Village In-
dustries Commission, Bombay,
for the year 1973-74 wunder
sub-section (3) of section 24

t of the Khadi and Village In-
dustries Commission Act,
1956. along with the Statistical
Statement,.

(2) A statement (Hindi and Eng-
lish versions) showing rea-
sons for delay 1in laying the
above Report. [Placed in
Library. See No. LT-10251/
761,

BEVIEW AND ANNUAL RePORT OP URa-

NIUM CORPORATION OF INDIA JADUGUDA

FOR 1974-75 AND RADIATION PROTECTION
(AMENDMENT) RULES, 1975

THE MINISTER OF ENERGY
(SHRI K, C. PANT);: I beg to Jay
on the Table:—

(1) A copy each of the following
papers (Hindi and English
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versions) under sub-section
(1) of section 619A of the
Companies Act, 1956:—

(i) Review by the Government
on the working of the Ura-
nium Corporaution of India
Limited, Jadugucda for the
year 1974-75.

(ii) Annual Repoir; of the Ura-
nium Corporztion of India
Limuted, Joduguda, tor the
year 1974-75 alung with the
Audited Accomuts and the
comments of the Comptrol-
ler and Awbtor General
thereon. [Placed in Library.
See No. LT-10252/76].

(2) A copy of the Rudiation Pro-
tection (Amendinent) Rules.
1975 (Hindi ang English ver.
sions) published in Notifica-
tion No. G.S.R, 19 in Gazette
ot India dated the 3rd Janu-
ary, 1976, under sub-section
(4) of the section 30 of the
Atomic Energy Act, 1962,
[Placed in Librery. See No.
'r-10253/761.

ANNUAL REPORT OF HaRYANA AGRO-IN-
DUSTRIES (CORPORATION LTD., CHANDI-
GARH JOR )973-74

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHN"1 PRABHUDAS
PATEL): I beg to lay on the Table
a copy of the Annual Report (Hindi
and English versions) of the Haryana
Agro-Industries Corporation Limited,
Chandigarh, for the year 1973-74 along
with the Audited Accouats and the
comments of the Comptroller and
Auditor Genera] thereon, under sub-
section (1) of section 618A of the
Companies Act, 1956. {[Placed in
Libvary. See No. LT-10254/76].

ANNUAL REPOTT (PaART I) OF REGIS-
TRAR Or NEWSPAPERS FOR INDJA ON
PRESS IN INDIA, 1874

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHR] DHARAM
BIR SINHA): I beg to lay on the



